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Appeal No. 612/KB/2018

Present: Hon'ble Member (J), Shri M.B. Gosavi

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 2N° AUGUST, 2018, 10:30

A.M
Name of the Company Padmapriya Mercantile Pvt. Ltd. -Vs- ROC, WB
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S.No.121 — Appeal No.612/KB/2018 — Padampriya Mercantile Pvt. Ltd. Vs. ROC West
Bengal.

ORDER
Ld. Counsel for the petitioner Company appeared. ROC has already

filed report which is kept on record. Perused the records.

Matter is fixed for hearing on Wednesday 5th September 2018.
&d

(Madan B. Gosavi)
Member (Judicial)
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